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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 

AT NEW DELHI 

ORIGINAL APPLICATION NO. 664/2024 

IN THE MATTER OF: 

DR. SHARAD GUPTA                                                                  ...APPLICANT 

VERSUS 

MINISTRY OF ENVIRONMENT FOREST  

AND CLIMATE CHANGE & ORS.                                  ...RESPONDENTS 

INDEX    

S. No. Particulars Page No. 

1. Response on behalf of Uttar Pradesh Pollution 

Control Board (R5) in compliance of the order 

dated 15.10.2024 passed by The Honôble National 

Green Tribunal, Principal bench, New Delhi 

1-4 

2. Annexure R-1 

Copy of Inspection report of Solid Waste 

Processing site at Kuberpur, Agra dated 

10.01.2025.   

 

3. Annexure R-2 

Copy of the annual report for year 2021-2022 

submitted by the UPPCB. 

 

4. Annexure R-3  
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Copy of letters dated 11.05.2023, 21.07.2023, 

04.09.2023 sent by UPPCB to the Director, Local 

Bodies Directorate and Secretary, Urban 

Development Department 

5. Annexure R-4 

ʉopy of letters dated 13.02.2024 and 27.06.2024 

sent by UPPCB to the Director, Local Bodies 

Directorate. 

 

6. Annexure R-5 

Copy of receipt of E-mails dated 11.09.2024, 

21.11.2024, 26.11.2024, 03.12.2024, 10.12.2024, 

11.12.2024, 28.01.2025 sent by UPPCB to the 

Director, Local Bodies Directorate. 

 

7. Annexure R-6 

Copy of letter dated 31.01.2025 sent by UPPCB to 

Director, Local Bodies Directorate.  

 

8. Proof of service   

 

THROUGH ADITYA VAIBHAV SINGH 

Standing Counsel for UPPCB  

A-394, Defense Colony 

New Delhi- 110024 

PLACE: NEW DELHI 

DATE:  
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Gautam Singh <gautamsinghh.ind@gmail.com>

ORIGINAL APPLICATION NO. 664/2024
1 message

Gautam Singh <gautamsinghh.ind@gmail.com> Sun, Feb 2, 2025 at 11:56 PM
To: moef@nic.in
Cc: ADITYA SINGH <singh.adi340@gmail.com>, adityavaibhavsingh@protonmail.com

Sir, 
PFA

--
Thank you, 
Regards,
Gautam Singh
Advocate, 
Supreme Court of India.
Chamber No. 71, 
Supreme Court Compound, 
New Delhi- 110001.
Contact- +919970179706 , 
Email at  - mail@gautamsinghh.com

Annexure OA NO-664 OF 2024 2.pdf
11291K
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